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Prof. Madhu Dandavate and some
.other Members then left the House.
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MESSAGES FROM RAJYA SABHA

SECRETARY: Sir, I have to report
‘the following messages received from
ithe Secretary of Rajya Sabha:—

(i) ‘In accordance with the pro-
visions of rule 127 of the Rules of
Procedure and conduct of Business
in the Rajya Sabha, I am directed to
.inform the Lok Sabha that the
-Rajya Sabha, at its sitting held on
the 12th December, 1972, agreed
without any amendment to the Coal
.Mines Labour Welfare Fund
(Amendment) Bill, 1972, which was
passed by the Lok Sabha at its
.sitting held on the 5th December,
1972

(ii) ‘I am directed to inform the
Lok Sabha that the Rajya Sabha, at
its sitting held on Thursday, the
14th December, 1972, adopted the
Tollowing motion in regard to the
presentation of the Report of the
Joint Commitlee of the Houses on
the Homoeopathy Central Council
Bill, 1971:—

“That the time appointed for the
presentation of the Report of ihe
Joint Committee of the Houses on
the Homocopathy Ceniral Council
Bill, 1971, be further extended up to
the last day of the Eighty-third
Secusion of the Rajya Sabha.’

ASSENT TO BILLS

SECRETARY: Sir, I Inv on the
Table following two Bilis pamsted by
‘the Houses of Parhament during the
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current session and assented to since
a-report was last made to the House
on-the 8th Decemp.er, 1972:—

(1) The Appropriation (No. 5)
Bill, 1972.
(2) The Appropriation (No. 6)
Bill, 1972.
12.45 hrs.

PUBLICI ACCOUNTS CCMMITTEE
'FIFTY-FOURTH REPORT

SHRI B. S. MURTHY (Amala-
puram): I beg to present the Fifty-
fourth Report of the Public Accounts
Committee regarding action taken by
Government on the recommendations
contained in their First Report on
Audit Report (Civil) 1970—Appro-
priation Accounts (Civil) 1968-69 re-
lating to the Ministry of External
Affairs, Department of Industrial De-
velopment and Department of
Rehabilitation,

RAILWAY CONVENTION
MITTEE

COM-

FIRST REPORT

SHRI N. K. P. SALVE (Betul): I
beg to present the First Report of the
Railway Convention Committee, 1971,
on ‘Accounting Matters'.

12,46 hrs.
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRJ] RAJ
BAHADURY: With vour permission, I
rise to announce the. . ..

MR. SPEAKER: You cun lay it on
the Tnble of the House.

SHR! RAJ BAHADUR: I hog tu lay
on the Tahle of the House the Gov-
ermment busmess for the week com-
menelng 18th Dicember, 1473,



